FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of india
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

OR D A ON O REDITORS O
AR ORG/ A 3 DER CIRE . ATED
D ON'B BAI B ORDER R P(IB)-1028(MB
1 DATED BRUAR 0,20
RELEVANT PARTICULARS
Name of comporate debtor CHEMSTAR ORGANICS (INDIA) LIMITED

Date of incorporation of corporate debtor | 25/05/1985

wl hf

Authority under which corporate debtor | Regjstrar of Companies- Mumbai
is incorporated / registered

4, Comorate ldentity No. / Limited Liability | U25200MH1985PLC060434
|dentification No. of corporate debtor

5. |Address of the registered office and PNB House, Phirozsha Metta Road, Fort, Mumbai,

principal office (if any) of corporate Maharashtra, india- 400001
debtor

6. |Insolvency commencement date in 20:02-2025
respect of corporate debtor

7. |Estimated date of closure of insolvency | 19082025
resolution process

&. |Name and registration number of the Indrajit Mukhetjee
insolvency professional acting as intetim | IBBY/IPAOO1/IPP-01533/2018-2019/12450
resolution professional

9, |Address and e-mail of the interim Flat No. B 405, Siddhivinayak Twins, Plot No.9,
resolution professional, as registered Roadpali, Sector 17, Kalamboli, Dt. Raigad,
with the Board Maharashtra - 410218

indrajitmukheriee15@vahoo.com

10. |Address and e-mail to be used for Flat No. B 405, Siddhivinayak Twins, Plot No.9,
correspondence with the interim Roadpali, Sector 17, Kalamboli, DtRaigad,
resolution professional Maharashtra-410218

dimchemstar@smail.com

11.| Last date for submission of claims 06032025

12| Classes of creditors, if any, under clause | Not Applicable

(b) of subrsection (BA) of section 21,
ascertained by the interim resolution
professional

13.|Names of Insolvency Professionals Nat Applicable
identified to act as Authorised
Representative of creditors in a class
{Three names for each ¢lass)

14.){a) Relevant Forms and (a) Weblinlc https //ibbi.gov.in/home/downioads
{b) Details of authonzed representatives | (b) NA
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the CHEMSTAR
ORGANICS (INDIA) LIMITED (UNDER CIRP) on 20-02-2025,

The creditors of CHEMSTAR ORGANICS {INDIA) LIMITED {(UNDER CIRP) hereby called
upon to submit their claims with proof on or before 06-03-2025 to the interim resolution
professional at the address mentioned against entry No. 19,

The financial creditors shall submit their claims with proof by electronic means anly. All
other creditors may submit the claims with proof in persan, by post or by electrenic
means.

The claims with proof are to be submitted as per following specified forms:
Form B:-For Claims by Operational Creditors except Workmen and Employees
Form C; - For Giaims by Financial Creditors

Form D:-Far Claims by A Workman or an Employee

Form E: - For Claims by Authorized Representative of Workmen and Employees
Form F: - For Claims by Other Creditors.

S {
Copy of the above Forms can be downloaded from https://ibbi.gov.in/ home/do%laadﬁ '

or by sending email to the IRP. Submission of false or misleading groofs of clg{h’
attract penalties under IBC 2016. K

Indrajit
Date: 22-02-2025 Interim Resolution Pro
Place: Mumbai . IBBI/IPA-001/IP-P-01533/2018-2019
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TELANGANA STATE POWER GENERATION CORPORATION LIMITED

VIDYUT SOUDHA :: HYDERABAD - 500 082.
T.No.e-36/CEGISEG-IIVEZASTGGENCO/2024-25

Design, Manufactune, Tesing and Supply of Grinding rods and Bull g Sagments suitable for Bowl
il type XRP-1005 reguired &t KTPS-V Stage {1 x500MK) & XRP-245 (x2T0MW required for
BTPS Slage 1l Thermat Power Stations of TGGENCD, Value of ihe works Rs, 7.20,15,792).,
Scheduled Open & Ciosing date” 19.02.2025 a1 18:00 Hrs, & 20.03. 2025 5t 10:30 Hra.

T.No.e-11/GMIERPYTGGENCO/2024-25
Fiaing of raba Conlract lor Supply af Consumables requined for Xerox make Hgital Pholo Copeers
(DPCs)and Prirters at Conporabe Office and Generating 3iators of TGGENCO for B Y, 202526 &
2026-27. Walue of the works Rs. 1,83,91,904%, Schedules Open & Closing date; 18.02.2025 at
19:00 Hrs. & 10.03.2025a8 15:00 Hrs.
T.No.e-28/CE/Civili Thermall TGGENCO/2024-25

RT56 - Construction of Compound wall 2ll aleng the boundaies of Aand © Colonies 81 RTS-B,
Ramagundam. Value of the works: Rs. 57547 4111 Scheduled Open & Closing Daie
18.02. 202531 17,00 Hrs. & 0703, 2025 a1 17,00 Hrs.

T.No.e-13HNCEIQOEMKTPPIEMD-&INTGGENCO/2024-25
KTPF - Procurement of 2KF make P4 Fan Baanngs of Wain Shalt & Kakatva Thermal Powar
Praject, Chelpur V), Jayashankar Bhoopalapaly Desl Vabue of ihe works Rs. 33,00,844.31/)-,
Sehaduled Open & Chosing Date: 15002, 2025 at 10000 Hrs & 12.03.2025 at 16:00 Hrs.
For further Details: ® www.iggenco.com & hitps:Mendertelangana.gov.in,
DR RO Hos 1043-PPACL-AGENC Y ADNT2024-25

CLASSIFIED CENTRES IN MUMBAI

Budhkar Publicity Pvt. Ltd., K. Parth Publicity,
Kalyan (W). Ghatkopar (E),
Phone : 0251 - 2205995 Phone : 2501 3939 / 2501 2323
Mobile : 9322400262
Sanjeevani Advtg.

Dimensions Advertising, Kanjurmarg, LBS Marg,
Dombivli (E) . Phone: 022-25776168
Phone : 0251-2445074 Mobile: 9819091044

Mobile : 9322597885 Sandip Advg.

Bhandup (W),
Phone: 022-25946518
Mobile: 9820750922

Prabhakar Advertisers,
Dombivli (E).
Phone : 0251-2448917

Mobile : 9819575111 Mahesh Advertising & Designing,

Radha Advertising, Mulund (W),
Dombivii (E). Phone : 25622469 | 25682469
Mobile : 9920909141
9833555898 Pratik Advertising,
Mulund (W).
Bajaj Publicity Phone : 25911666
Dombivli (E) Mobile : 9821154666
Miblie : 9320962437
Shree Mahapragya
Y.B.Kulkarni Advertising, Mulund (E)
Dombivali (W). Phone: 21634727

Phone : 0251 - 2480136 Mobile: 9930350884

Mobile : 9821467209
Synthesis Communications

Pinky Advertising, Mulund (E)
Ambernath (E), Phone: 25638364/65

Mobile : 9322681423 Riyo Advertising,

Ghatkopar (W),

/é'l;lbi’tjo" A‘(’g’ﬁ”’"g’ Phone : 67704000/ 6500
atkopar B ilo -
Phone : 24210792 | 94. Mobile : 9621306406

o Sadguru Advertising,
Dattaguru Advertising Vikhroli (W),
Ghatkopar (W), Phone : 6128 6128

Mobile: 9870528143 Mobile : 9820319546

FORM A
PUBLIC ANNOUNCEMENT

{Under Regirlation & of the nsofvency and Bankrupécy Board of india
fiisohvency Resoiition Process for Cofporate Pearsons) Regulations 2018)

FOR THE KIND ATTENTION OF THE CREDITORS OF
CHEMSTAR DRGANICS (INDIA) LIMITED (UNDER CIRP) - CIRP INITIATED

VIDE HON'BLE NCLT MUMBAI BENCH ORDER REF, CP{IB}1028(MB)/
C-lli/2022 DATED FEBRUARY 20,2025

RELEWANT PARTICULARS
L. |Name of comorata debior | CHEMSTAR ORGANICS (INDWA) LIMITED
2 (Dt of incorporstion of aorporte detloe | 25/08,/1985
3 [Authority Under which comonate efbtor | Registrar of Comparnies- Mumnbal
B incorpanaied ¢ nedEe
4. | Comorate dertity b, 7 Limited Usbiiy | E5200MHLSSSPLC0G043S
Bderitification bo. of oomaoeate dedion

5 | Address of the mpistored office and | PNE Housa, Phanzsha Mehta Road, Fort. Mumbal,
erincipal office I any) of Copormle MMahamashlrs, s 200000
IIjEInU 1

& (Insokency cormrmencerment date in | 202025
respect of corporaia delror

- |Eglimated defe of chosure of ingohency | 1oHw-200s
| ESOLIGn prOsEsS | )

& MErme end regishraton numoer of e Iradregit MLikherieea
irrsanncy profossionl actng s imerrn | IBBEIPAOC PP B A0S 201 O L8R
FESOILTICN prodessions

4 -.5!5'|I'|_':;:3 arel prrad of the nierm [ Flat o B 45 ﬁil.‘rl_f‘ll'-'ll'i_'!:.a':li'i Twrs, Piot "hljl.ﬂ.
reschution prolessonal, 83 regsiened Ficadpal, Sedor 17, Kelambol, O Ralgad.

with the Board Mahorishlse - 4008
| L o {Indmkmukiefealoiahoocom 0
10, | Audcineess andd eemail b b used for Flat Noy B 205, Siddhivinieak Twing, Pol Mo,

oomespancancs with the amerim
el oS

| Fpadpal, Sector 17, Kalambol, CRalgas,
b A E e L oy 8 L
CEpchemEa r#pmELom
1:I:::;_1_.-1I ih'u:ﬂ'r!:-r :-=.|:|::4_1|:=;._E-.-|;,:1|_|5-|' Gl I'I-E-IZGHE?E- I
12, |Casses of creditors, if any, undar dause | Mat Appiicable
(b of sub-section (B of sechion 21
asoararad vy tha irbanm resclution
e R .
13, iMamas of Inschency Professionalks M Applicatle
idersifed w0 a0t A AEhorised
Fapresentatie of creditors ina dass
l[Thee narmes for each cass) |
14, a)  Refevant Fommes and | (=] Waoblindc Hips:/bbigovin/homey downloads
(B Detals of suthodzed represeniabves | () N
ans gailabie at

Motice is hareby given that the Mational Company Law Trbunal has ordered the
commencement of & corporate Inschency resodution process of the CHEMSTAR
ORGAMNICS (INDLA) LINITED (UNDER CIRP) on 20-02-2025.

The creditors of CHEMSTAR ORGANICS (INDIA) LIMITED (UNDER CIRP] herchby called
upon o submit the claims with proof om o before 06032025 W the interim resodution
professinal 8l theaddress mentioned agairstenlog Mo, 10

The tinancial ereditors shall submit their claims with groof Dy Slectronia means only, &l
ather creditars may submit e ciaims with proot in person, by post or by alectronis
MEAMNS.

Thie claire with proof ars to be subrnitted as per following specified fomms:

Form B:- For Claims by Operational Creddors except Woskmen and Employees

Form C: -For Claims by Financial Creditors

Farm 0: - For Claims by & Workmaen or an Emploson

Farm E: « Far Clairms by Aulhorized Representative of Workmes and Emplovess

Form F: - For Claims by Dier Creditors,

Copy of the abosée Fanma can be dawnloaded from hittpss Abbi o indbame downlgags
or by sending emall 1o the IRP. Submission of false or riskeading proods of clakm shall
attract panalties under iBC 2016,

Sd/

Indrajit Mukherjes

Date:; F202-3025 Irterim Resolution Professsonal
Place: Mimbal IBBIIPADOEAPPOLIR3E/ 20182019, 12450

financialexp.epaptin

THIS IS PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSE ONLY AND |5 NOT A PROSPECTUS ANNDUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER
TO ACOUIRE, FURCHASE DR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA.
INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE STOCK EXCHANGES IN COMPLIANCE WITH CHAPTER Il OF THE SECURITIES AND EXCHANGE
BOARD DF INDIA (ISSUE OF CAPITAL DISCLOSURE AND REQUIREMENTS) REGULATIONS, 2018 AS AMENDED (“SEBI ICDR REGULATIONS")

/> ANLON HEALTHCARE LIMITED i

Gl Conrpamy was originally incorparaied ay Aelon Venires Private Linvited”, o privale finvited compane under the erstwhile Companies Act, 2003, puvsuarni ioa
eerfificate of Incorprration dated Novemher 19 X113 s e the ol The same of ol I:.'ru.lllrln'rll' st chensEed from Aalfon Feitures Private Limited" o Aalon
Healihcare Privave Limited and o fresh certificare of incorporation oaréd Moy 27, 2005 was sssaied by the BoC. Our Compony wias subweguenily comverted fo a
pubiic limited company and the name of our Company was changed jrom "Anlon Healthoare Private Limited'to 'Anlon Healtheare Limited' and a fresh cevtificate af
iiy r.n'l.'.'-u.".-.l.firm il '.'.".":n:‘.!:-fu,-'rlrhw--l'l,? FO2d wers fooped by the Rl

Corporate Identity Number: U24230GJ2013PLCOTT543
Registerad Office: 101/102, Silvercoin Complex, Opp. Crystal Mall, Kalawad Road Rajkot - 360 005, Gujarat, India

Contact Person: Amita Chhaganbhai Pragada, Company Secretary and Compliance Officer;
Tel: +91 281 2562538/39; E-mail: ca@anloncro.com; Website: www.anlon.in

OUR PROMOTERS: PUNITKUMAR R. RASADIA, MEET ATULKUMAR VACHHANI AND MAMATA PUNITKUMAR RASADIA

INITIAL PUBLIC OFFERING OF UP TO 1,40,00,000 EQUITY SHARES OF FACE VALUE OF %10 EACH (“EQUITY SHARES") OF ANLON HEALTHCARE LIMITED ("OUR
GCOMPANY™ OR THE “ISSUER") FOR CASH AT A PRICE OF %[+] PER EQUITY SHARE {INCLUDING A SECURITIES PREMIUM OF T[=] PER EQUITY SHARE) (“ISSUE
PRICE") AGGREGATING UPTO %[ =] LAKHS ("THE ISSUE"). THE ISSUE WILL CONSTITUTE [=]% OF OUR POST-ISSUE PAID-UP EQUITY SHARE CAPITAL.

THE FACE VALUE OF THE EQUITY SHARES |5 210 EACH AND THE ISSUE PRICE 15 [+] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND AND THE
MINIMUM BID LOT WILL BE DECIDED BY OUR COMPANY IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGER AND WILL BE ADVERTISED IN ALL EDITIONS
OF [+] {A WIDELY CIRCULATED ENGLISH NATIDNAL DAILY NEWSPAPER), ALL EDITIONS OF [+] (A WIDELY CIRCULATED HIND! NATIONAL DAILY NEWSPAPER) AND
ALL EDITIONS OF [ =] (A WIDELY CIRCULATED GUJARATIDAILY NEWSPAPER, GLLJARATI BEING THE REGIONAL LANGUAGE OF GUJARAT, WHERE OUR REGISTERED
OFFICE 1S LOCATED), AT LEAST 2 (TWD) WORKING DAYS PRIOR TO THE BID/ISSUE OPENING DATE, AND SHALL BE MADE AVAILABLE TD THE STOCK EXCHANGES FOR
THE PURPOSE OF UPLOADING ON THEIR RESPECTIVE WEBSITES IN ACCORDANCE WITH THE SEBI ICDR REGULATIONS.

In ¢case of any revision inthe Price Band, the Bid/ 1ssue Period will be mxtended by at least 3 {three) additional Working Bays after such ravision in the Price Band, subject to the
Bid/ 1ssue Period not exceeding 10 (ten) Working Days. In cases of force majeure, banking strike or similar circumstances, our Company may, for reasons to be recorded in
writing, extend the Bid / 1ssue Period for a minimum of 3 (three) Working Days. subject to the Bid/ Issue Period not exceeding 10 {ten) Working Days. Any revision in the Prica
Band and the revised Bld/ Issue Period, i applicable, shall be widaly disserninated by notification o the Stock Exchanges, by issuing a public notice, and also by indicating the
change on the website of the BRLM and at the ferminals of the Members of the Syndicate and by intimation to Designated Intermedianes and the Sponsor Bank, as. applicable.
This Issue is being made in tarms of Rule 19(2) (b) of the SCRR read with Reguiation 31 of the SEBI ICDR Requlations. The Issue is being made for atleast 25% of the post-Issua
pald-up Equity Share capital of our Company. The lssue iz being mada through the Book Bullding Process i terms of Regulation 6(2) of the SEBI ICOR Regulations, wharein al
least 75% of the Net|ssue shall be available for aliocation on a proportionate basis to (ualitied Institutional Buyers ("QIBs" and such porfion, the Q1B Portion™), provided that
our GCompany, in consultation with the BRLM, may allocate wp to 60% of the QIB Portion to Anchor investors and the basis of such allocation will be on a discretionary -basis as
decided by our Company in consultation with the BRLM, In accordance with the SEBI ICDR Regulations (the “Anchor Investor Portion™), out of which one-third shall be
reserved for domestic Mutual Funds, subject to valid Bids being received from the domestic Mutual Funds at or above the price at which Equity Shares are aliocated to Anchor
Investors (“Anchor Investor Allocation Price™). In the event of undersubscription, or non-allocation in the Anchor Investor Portion, the balance Equity Shares shall be added to
[he (HE Catagory fexcluding the Anchor Investor Portion) (" Net GIB Portion"”). Further, 5% of the Met QIB Portion shall be avaitable for alfocation op a proportionats basis io
Mutual Funds only, subject to valid Bids baing received at or above the Issue Price and the remainder of the Net 0IB Portion shall be available for allecation on a proportionata
basis to all Q185 (other than Anchor Imvestars), including Mutual Funds, subject to valid Bids being received at or abowve the [ssue Price. If al least 75% of the Issue cannot be
Allotied to QiBs, than the entire application money will be refunded forthwith. Howevar, if the aggregate demand from Mutual Funds is less than 5% of the QIB Portion, tha
balance Equity Sharas availabde for aliocation in the Mutual Fund Portion will be added to the remaining Met QB Portion for proportionale abocation to QIBs. Further, not maore
than 15% of the Net Issue shall be available for allocation to Non-Institutional Biddess (“NIBs™) of which (a) ona-third portion shall be reserved for applicants with applicztion
gize of more than T2.00 Lakhs and up to $10.00 Lakhs; and (b) twao-thirds portion shall be resarved for applicants with application s2e of more than $10.00 Lakhs, provided
that the unsubscribad portion in either of such sub-categorias may be alfocated fo applicants in the other sub-category of Non-Institutional Bidders, in accordance with tha
2EBI ICDR Regulations, subject to valid Bids being received at or abave the issue Price. Further not more than 10% of the Net lssue shall be avaitable for allocation to Retail
Individuat Bedders (“RIB" ) in accordance with the SEB1 ICDR Hegulations, subject to valid Bids being received at or above the Issue Price. All Bidders (except Anchor Investors)
are mandatorily required to utilisa the Application Supported by Blocked Amount (*ASBA™) procass by providing details of their mspactive ASBA accounts and UPI 1D {definad
hereinatter) in case of UP| Bidders (defined hereinafter), as applicable, pursuant to which their corresponding Bid Amount will be blocked by the Self Certitied Syndicate Banks
(“8C8Bs") or by the Sponsor Bank(s) under the LIPI Mechanism, as the case may be, to the extent of the respective Bid Amounts, Anchor Investors ara not permitied to
participate inthe 1ssue throwgh the ASBA Process. For further detalls, see “Issue Procedure ™ on page 326.

This public announcement is being made in compliance with the provision of Regulation 26(2) of the SEBI ICDR Repulations to inform the public that our Company is
proposing, subject to applicabie statutory and ragulatory requirements, receipt requisite approvals, market conditions and other considerations, to undertake initial public
ottering of its Equity Shares pursuant o the offer and DRHP which has been filed with the SEBI on December 27, 2024.

Pursuant to Reguiation 26(1) of the SEBI ICOR Regulations, the DRHP filed with the SEBI shall be made available to the public for comments, if any, for a period of at least 21
days, from the date of such filing by hosting it on the website of the SEBI at www sebi.govin, Stock Exchanges i.e. BSE at www bseindia, com, NSE at www nsaindia.com and
the website of the Company 2l www.anbon.in and at the website of BRLM 1.2, Interactive Financial Services Limited at wwwilinservices.in, Our Company heraby invites the
members of the public fo give their comments on the DRHP filed with the SEBI with respect to disciosures made in DEHP The members of the public-are requested 1o send a
copy of their comments to SEBI, to Company Secretary and Compliance Gfficer of our Company and/or the BRLM at their respective addresses mentionad below, All
comments must be recelved by SEBI, and/or our Company and/or Company Secretary and Compliance Officer of our Company and/or the BRLM in relation to the offer on or
before 5 p.m. on the 215t day from the aforesaid date of filing the DRHP with SEBI

Investments in equity and equity-related securities imvolve a degree of risk and investors should not invest amy funds in the Issue unless they can afford totake the risk of losing
their investment. Investors are advised to read the risk factors carefully before taking an investment decision in the tssee; For taking an imvestment decision, investors must rely
on their own examination of our Company and the 1ssue, including tha isks involved. The Equity Shares in the Issuer have not been recommendad orapproved by the Securities
and Exchange Board of India (“SEBI™), nor does SEBI guaramtee the accuracy or adequacy of the contents of this Draft Red Heming Prospectus. Specific attention of the
investors is invited to *Risk Factors” on page 32.

Any decision to invest in the Equity Sharas dascribed in the DRHP may only be made after the Red Herring Prospectus ('RHP) has been filed with RoC and mustbe made solaly
on the basks of such RHP as there may be malerial changes in AHP from the DRHP The Equity Shares, when offered through the RHP are proposed to be fstad on the main
board of the Stock Exchanges.

Faordetails of fhe main objacts of our Company a5 contgined in its Memorandwm of Association, seae “History and Certain Corporate Matters™ on 216

Tha fiability of the membars of our Company is imited. For details of the share capital, capital structure of our Company, the names of the signatories to the Memorandum of
Association and the number of shares of our Company subscribed by them of our Comipany, please se¢ “Capital Structure” beginning on page 85.

& A KFINTECH

iEEIRIREC TEAEEEFDE YD

Interactive Financial Services Limited KFin Technologles Limited
Otfice Mo. 508, Fiith Floor Priviera, Nehru Nagar Ahmedabad - 380 015, Gujarat, | Selenium, Tower-8, Plot No- 31 and 32, Financial Districl Nanakramguda,
India serlingampally, Hyderabad - 500 032, Telangana, India
Tel: +91 079-4908 8019/ +91 BB980 H5647 Telephone; +91 40 6716 2222 / 1800 309 4001
Email; mbdi@ifinservices.in Email; ahlipo@rkhintech.com
Investor Grievance Email: info@@ifinservices.n Investor grievance emall: einward.ns@kfintech.com
Wehsite: www.ifmservices.in Contact person: M Murall Krizhna
Website: www.idintgch.com

Contact Person: Jaini Jain
SEBI Registration No: INMOOOO12856 SEBI Registration no.: INROOODD0Z21

All capitalized terms used herein and nol specifically defined shall have the same meaning as ascribed to them in the DRHP

ANLON HEALTHCARE LIMITED

On hehalf of the Board ol Direclors

sd/-

Date: February 23, 2025 Amita Chhaganbhai Pragada
Pace: Rajkot Company Secretary and Compliance Officer

ANLON HEALTHCARE LIMITED s proposeng, subjest to applicable statuiory and regidatony regusrements, raceipd of requissts approvals, market conditions and ether considerafions, fo
underiake an initial public offering of its Equity Sharas and has f8ad the DREHF with SEBL The DRHP is available on the website of the SEBI al waw.sebi govin, Stock Exchanges i.8. BSE &
Limited al wawl ilinserices.in. Bidders should node thal iInvestmentin aquity shares invedves 3 high degrea of nisk and for datails refating such rsk, see the section Bled ‘Bizk Factors’ thal
will be incleded inthe RHP Potential Bidders showid not rely on the DRHP filed with SEBI for making any investment decision.

The Equity Shares have nod been and will not ba registered undar the LS. Secunfies Act of 1833 (the “UL-5. Securtes Act”) or any state seconties law in Unifed Slates, and unless so
registered, and may naot be offered or sodd within the United States, except pursuant o an exemption from, orin-a ransacton not subject to the registration reguiremenis of the . 5.
securities Actand appbcable U5, stale securlies Bws. Accordangly, tha Equity Shares are being offerad and sokd owlside The Uniled siades o ‘offshore transactions’ i refance o
Repulations and the applicabie Bws of each jurisdiction whese such offers and sa%s are made. There will be no pullic offering of ihe Equity Shares in the United Siates
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WWW.FINANCIALEXPRESS.COM SUNDAY, FEBRUARY 23, 2025

FE SUNDAY

FORM A

PUBLIC ANNODUNCEMENT

{Linder Regelation & of the insofvency and Bankruptcy Board of India
{Insolvency Resalution Process for Comorate Persens) Reginations, 2016}

;‘E, TELANGANA STATE POWER GENERATION CORPORATION LIMITED
4 VIDYUT SOUDHA :: HYDERABAD - 500 082.
T.No.e-36/CEG/SEG-IIVE2ZAS TGGENCO/2024-25
Ly &, Feslhin | nrsding s Fring Seqgmenl tar | 3
Wi e XA 1003 rid o KTPE S (SOOI & X 345 UETOIAN,rouvet FOR THE KIND ATTENTION OF THE CREDITORS OF
BTPS Stape Il Thamal Pawer Stetions of TGGENCO. Value of the works Rs. 7,20,15,7025, CHEMSTAR ORGANMICS (INDIA) LIMITED (UNDER CIRP) - CIRP INITIATED
Scheduled Open & Clasing date; 19.02.2025 #110:00 Hrs. & 20.03.2025 21 10:30 Hrs.
T.No.e-11/GMIERPYTGGENCO/2024-25
Fizing ol rze Contract for Supply of Consumables required for Xerax make Digital Phota Coplers RELEVANT PARTICULARS
{DPCs) and Prinlers al Corporat Cifice and Ganaraing Stalions of TGGENC D or B Y, 2025-20 & ! L [Name of comorais dettor | CHEMSTAR DRGANICS (INDIA} LIMITED
2005-27. Vaiue of tha works Rs, 1,83.81,904)-, Schedulad Open & Closing deta: 1802, 2025 at "5 [ Diate of comaration of conorate dobior | 25/05,/1985 TR
19:00 Hrs, & 10.03.2025 31 15:00 Hrs. { 3. Attty undar which comorana debior + Repistrar of Comparies- Mimibal
T.No.e-2B/CE/CIvilIThermallTGGENCO/2024-25 5 incorporatn  mgishend
RT5-B - Consiniciian of Compaund wal &l glong tha boundaries of A and © Colories al RTS-B 3, [ Corpormie Hentity Mo, 7 Umited Uabily | IEES00MEISESPLE0S0434

Ramagurdarm, Vale of the works: R, 575474115, Scheduled Open & Ciosng Dale | | Kdentification Mo, of popomte debior |
1802 2025 at 17: 00 Hrs, & 0700, 7025 at 1700 Hrs, 5 | Aciresz of the regesiensd office and PHE Houwses, Phireshs Mehta Rosd, Forl, Mhainbss,

VIDE HON'BLE NCLT MUMEBAI BENCH ORDER REF, CP{IBFLDIB{ME]’
C-ll/2022 DATED FEBRUARY 20,2025

T.No.e-199/CE/OEMKTPP/BMD-&ITGGENCD/2024-25 ;:;:f office il ary) of corporate Mahareslina, ndis 200000
KTPP - Proguremenl af SKF make PA Fan Beardngs of Main Shaf 2t Kakativa Themal Boawar TR i e

Praject, Chelpur (W), Jayashenkar Bhoopelapaly Dist. Vaiue of the works Rs. 33 00 844,311
- L Clagi ; : : ' _jreapect ol ooporatedebior |
Sl:hulEls-:'_'lpm lﬂhsmg Diata: 10.02. 2025 at 10200 Hrs & 12032025 at 16:00 Hrs. = [Estimated date of tosure of Fisovendy | 1D0E025
For further Detalls: * wwwi.tggenco.com & hitps-tender.lelangana.gov.in, | Fesobtion process . |
CIPR RO Ma: 1040-PRICL-AGENC YADNTN2024-15 | & |Name and regisiraton numsar of the Inoirn MLikneges
| irschncy proiessional acting as inberim | |BEAPSO00/ IPPOIS I3 A0 8200 5 12450

), |Advres ared eomesl of the meim Firl Wi B 405, Siddhrreraik s, Pl Rlo D,
resHUTion prodesaorerd, o regsieed Raadpedi; Sechor 17, Kalamboli O Risigad,
CLASSIFIED CENTRES IN MUMBAI ‘with the Baard Maharzshtes - 410015
Budhkar Publicity Pvt. Ltd., K. Parth Publicity, 10 | Adcress el el 1o e used for Flat Mo B 405, Siddhivinaak Teirs Pl Mo,
Kalyan (W). Ghatkopar (E), cormespondence with e interim Foacpall. Sector 17, Kalarmioi, O Raigad.
Phone : 0251 — 2205995 Phone : 2501 3939 |/ 2501 2323 reschRion professional Maharashira-<1is
o g Sanjeevani Advig. 11| Leet dls for sbmssion of daims | DB032005
Dimensions Advertising, njurmarg, arg, 15 | Clneses of crodbors, (f ary, Undor ciaisa | Rt Applcabk:
Dombivli (E) . Phone: 022-25776168 o of A of ay
. : Mobile: 9819091044 ibj of snsection |6A) of soctian 21,
Phone : 0251-2445074 arcreritined try fhe TR s
Mobile : 9322597885 Sandip Advg. ! [P ——
. Bhandup (W), A ames al Insciuenny Professiongls [t ol
g'“b;,’f";f’;gdvm’“’s’ Phone: 022-25946518 ket 1 8t 8 AthCrSed
oMo (1) Mobile: 9820750922 Regwesartathee of Crecion in & dhss
Phone : 0251-2448917 Ehagi :-::- ;
Mobile : 9819575111 .. _— ___|{Trvess naimees for each class) e
Radha Advertising, e ycrtising & Destgning, 1. [ia) Relevart Fomns and (51 Wik ttpe: D0 Eoasry Rome, o ioads
Dombivii (E). Phone : 25622469 | 25682469 ¢y Lietads. Y Enrtrceed repveeereaties | ()
Mobile : 9920909141 arg adaiabie gl
9833555898 ﬁ“;ik;‘z"We)”is’."g, Motios & hereby @een that the National Company Law Tribungl has ordered the
. .. utun : commencement of @ corparate insalvency resolition process of the CHEMSTAR
g"f"fb’.’ ’l‘.””}g”y Phone : oy 00 ORGANICS (INDIA) LIMITED (UNDER CIRP) on 20-02-2025.
M".Z;. w ;§2;962437 obile : The craditors of CHEMSTAR ORGANICS (INDIA) LIMITED (UNDER CIRP) hereby caliad
wne : Shree Mahavraeve upon to submit thair claims with praof on or before 06-03-2025 to the intarim resolutan
Y.B.Kulk i Advertisi Mulund (E)p 8y professional althe address menticned agalnstentry Mo, 10,
l;ot.nbl:'va‘;?;;V) verusing, Phone: 21634727 The fnancial cradittes shall submif their claims with prool by alectanic means anly. All
Phone : 025'1 — 2480136 Mobile: 9930350884 E::;ﬁdeWS may submit the claims with proof in person, by post or by electronic
Mobile : 9821467209 Synthesis Communications The cidin '.hi!hprl,mfnrr.- o b Submiitied as per iollowing spesified foemds:
. .. Mulund (E Farm B:-For Claims by Operational Craditors excapt Workman and Emaloyees
Pinky Advertising, ulund (E) . -
? Phone: 25638364/65 Firmn C:- Far Cleim s by Finencial Creditorg.
Ambernath (E) d
Mobil '93226:?1423 Farrm Ba - Far Chairms by & Warkenan o an Employes
oore : Riyo Advertising, Farm E:- For Ciakmes by Authorized Reprasantatve of Warkrmen and Employeas
Ambition Advertisi Ghatkopar (W), Farmn F2- For Claims by Giher Craditars.
G'I': tl’t;ton Eertlstng, Phone : 67704000/ 6500 Copy of the abave Formis can be downbsaded from bifpss bl govom hame! downdsads
Pha 0?522(10)}92 /94 Mobile : 9821306406 or. by sanding amail to'the IRF, Submdssion of fase or misleading proofs of chaim shall
one : . giiract penatties undar IBC 2016,
. Sadguru Advertising, Sl
Dattaguru Advertising Vikhroli (W), Indrajit Mukherjes
flh',ﬁt-'f”.”;’(%g;ﬁ’gug Phone : 6128 6128 Data: 23025195 Interien Regoluticn Prafessional
obule: Mobile : 9820319546 P B ambai 188 IPAOO AP P01 533 201 8- 2019/ 12450

BOARD OF INDIA (ISSUE OF CAPITAL DISCLOSURE AND REQUIREMENTS) REGULATIONS, 2018 AS AMENDED ("SEBI ICOR REGULATIONS")

THIS |3 PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSE ONLY AND 13 NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER
TO ACOUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDMRECTLY OUTSIDE INDIA.
INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE STOCK EXCHANGES IN COMPLIANCE WITH CHAPTER Il OF THE SECURITIES AND EXCHANGE

anlon o
Chir Companye was ariginglly incorpovatedas ‘Anfon Fentures Privave Limited”, o private linvited company wander the ersniiile Companies Aot, 2003 perswant o a
certificane af incorporaiivon dated Novembaer F8 2003 sesied e sl Bl The mame o oeer Comprnny wias Shanged e SHndan Fenneres Provate Limived” fa Anlon
Healthcare Privare Limined” awd g fresh cersficate of ircorpovation daved Mav 27, 2005 war fisped by tlee Bol Oure Cosrpany sas salweguertly comverted Seoa
public fimited compaay and the mame of e Conrpame oy changed from Wnfor Healthcore Private Livited” 1o ‘Anlon Healtvoore Limited and o fresh cerlificate of
rcarpration dofed Sepdember (0, 2024, was issued tne tie Re C

Corporate Identity Number: U2423006,2013PLECOTT543
Registered Office: 101/102, Silvercoin Complex, Opp. Crystal Mall, Kalawad Road Rajkot — 360 005, Gujaral, India
Contact Person: Amila Chhaganbhai Pragada, Company Secretary and Compliance Officer;
Tel: +91 281 2562538/39; E-mail: cs@anloncro.com: Website: www.ankon,in

OUR PROMOTERS: PUNITKUMAR R. RASADIA, MEET ATULKUMAR VACHHANI AND MAMATA PUNITKUMAR RASADIA

INITIAL PUBLIC OFFERING OF UP TO 1,40,00,000 EQUITY SHARES OF FACE VALUE OF %10 EACH ("EQUITY SHARES") OF ANLON HEALTHCARE LIMITED {“0OUR
T s gy e e COMPANY" OR THE “ISSUER") FOR CASH AT A PRICE OF ¥]-] PER EQUITY SHARE (INCLUDING A SECURITIES PREMIUM OF %[-] PER EQUITY SHARE) (“I1SSUE
r ' PRICE") AGGREGATING UP TO %[ =] LAKHS ("THE ISSUE"). THE ISSUE WILL CONSTITUTE [ =% OF DUR POST-ISSUE PAID-UP EQUITY SHARE CAPITAL.

gl el sifares Tata Stesls rating
T o AR THE FACE VALUE OF THE EQUITY SHARES IS 10 EACH AND THE ISSUE PRICE IS [ =] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND AND THE
MINIMUM BID LOT WILL BE DECIDED BY OUR COMPANY IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGER AND WILL BE ADVERTISED IN ALL EDITIONS
OF [+] (A WIDELY CIRGULATED ENGLISH NATIONAL DAILY NEWSPAPER), ALL EDITIONS OF [ «] (A WIDELY CIRCULATED HINDI MATIONAL DAILY NEWSPAPER) AND
ALL EDITIONS OF [=] {A WIDELY CIRCULATED GUJARATI DAILY NEWSPAPER, GUJARATI BEING THE REGIDONAL LANGUAGE OF GUJARAT, WHERE OUR REGISTERED
OFFICE IS LOGATED), AT LEAST 2 (TWD) WORKING DAYS PRIDR TO THE BID/1SSUE DPENING DATE, AND SHALL BE MADE AVAILABLE TO THE STOCK EXCHANGES FOR
T T AR O READ TO LEAD THE PURPDSE OF UPLOADING ON THEIR RESPECTIVE WEBSITES INACCORDANCE WITH THE SEBI ICDR REGULATIONS.
—— L In cage of any revision inthe Price Band, the Bid! 1ssue Pariod will ba extanded by at least 3 (threa) additional Working Days aftar such ravision in the Price Band, subject to the
Bid! lssue Period not exceeding 10 (ten) Working Days; In cases of foree majewre, banking sirike or similar circumstances, our Company may, for reasaons io be recorded in
writing, extend the Bid / fssue Pentd for a minimum of 3 {hreg) Working Days, subject bo the Bid! [55ue Period nof exceeding 10 (ten) Warking Days. Ay ravision in the Price
Band and the revised Bid’ Issue Perlod, it applicable, shalt ba widely disseminated by notfication 1o the Stock Exchanges, by issung a public notice, and also by Indicating the
change on the website of the BRLM and at the ferminals of the Members of the Syndicate and by intimation fo Designated Intermedianies and the Sponsor Bank, as applicable.
This kss0e is being made interms of Aula 19(2)(b) of the SCAR read with Requiation 31 of tha SEBIIC DA Regulations. Tha ssus is being made for al keast 25% of the post-1ssue

paid-up Equity Share capital of our Company, The |ssue is being made through tha Book Building Process in tarms of Regulation 6(2) of the SEBNICDR Reguiations, wheredn at
least 75% of the Met Issue shall be available for allocation on & proporfionate basis to Qualified Institutional Buyers (" Q1Bs™ and such portion, the "GIB Portion™), provided that
our Company, n consultation with the BRLM, may allocate up to 60% of the 218 Portion to Anchor Invastors and the basis of such allocation will be on & discretionary -basis as
decidad by our Company in consultation with tha BRLM, in accordance with the SEBICDR Regulations (the “Ancher Investor Porllon™), out of which ana-third shall be
reserved for domestic Mutual Funds, subject to valid Bids being received from the domestic Mutual Funds af or-above the price at which Eguity Shares are allgcated io Anchor
Investors {“Anchar Investor Allocation Price™). In the avent of undersubscription, or non-allocation in the Anchor Investor Portion, the balance Equity Shares shall be added to
the CHB Gategory (excluding the Anchor Investor Portion) (“Met QIB Portion"), Further, 5% of the Net OIB Portion shall be available for allocation on a proporfionate basis to
Muiuzl Funds only, subject to walsd Bids being received at or sbove the Issue Price and the remainder of the Ket QI8 Portion shall be avaifable for aflocation on a proportionate
biasis to all QI8s (other than Anchor Investors), incheding Mutual Funds, subject to valid Bids being receivad al or above the 15sue Price, If al least 75% of tha Issue cannak be
Allotied to GIBs; then the entire application manay will be refendad farthwith; Howswer, if the aggregate demand from Mutual Funds is [e5s than 5% of tha QIE Portion, the
batance Equity Shares available for allocation in the Mutwal Fund Portion will be added to the remaining Met QI8 Partion for proportionate alocation to QIBs. Fariher, not more
than 15% of the Met lssue shall be availatd: for allocation o Non-Institutional Biddars (“NIBs™) of which (a) one-third portion shall be reserved for applicants with application
size of more than $2.00 Lakhs and up 1o T10.00 Lakhs; and (h) two-thirds portion shall be resarved lor applicants with application size of more than 10,00 Lakhs, provided
that the unsubscribed portien In aither of sech sub-calegories may ba allocated 10 applicants in the other sub-category of Non-Institutional Bidders, in accordanca with the
SEBI ICOR Reguiations, subject to valid Bids being raceived at or above the Issue Price. Further mot mora than 10% of the Met Issue shali be available for allocation to Ratl
Individual Bidders (*RIB" ) in accordance with the SEBIICDR Regulations, subject o valid Bids being raceived at or above the 1ssue Price. All Bidders (excapt Anchar Investors)
ara mandatorily required to utllise the Applcation Supporied by Blocked Amount {“ASBA™) process by providing details of their respective ASBA accounts and UPL D (oefined
hierainafter) in case of UP| Bidders {defined hereinafier). as applicable; pursuant to which their cormesponding Bid Amount will be blocked by the Self Certified Syndicate Banks
_ (“SC8Bs") or by the Sponsor Bank(s) under the UPI Mechanism, as the casa may be, to the extant of the respective Bid Amounts. Anchor Investors are nol parmittad to
I participata in the [ssie through the ASBA Process. For further dataiis, see “fssue Procedore " onpage 326.
This public announcement is Being made in compliance with the provision of Reguliation 2612) of the SEBI ICDRE Regulations to inform he public that our Company is
proposing, subject to applicable statutary and requlatory raguirements, recelpt requisite approvals, market conditions and other considarations, 10 underlake initial public
pffering of its Equity Shares pursuant to the offer and DRHP which has beenfiled with the SEBl on Decembar 27, 2024,
D . Pursuant io Regulation 26(1) of the SEBI ICOR Regulations, the DRHP fed with the SEBI shall be made available 1o the public lor commeants, if amy, for a period of &1 least 21
davs, from the date of such filing by hosting it on the website of the SEBI af www. sebi_govin, Stock Exchangas e, BSE at www.bseindia.com, NSE at www nseindia.com and

members of the public to giva thelr commants on the DRHP iled with the SEBI with respect to disclosuras made in DRHP The members of the public are raquesied to send a
copy of their comments o SEBI, to Company Secretary and Complance Officer of our Company and’or the BRLM af thelr respective addresses mentipnad below, Al
comments must be received by SEBI, and’or our Company and/or Company Secrefary.and Compliance Oificer of gur GCompany and'or the BRLM in refation to the offer on or
befare S p.m. on the 215t day from the Zloresaid date of filing the DRHF with SEBI.

Inwestments in equity and eguity-related securities invodve a degrea of risk and investors should not invest any funds in the |ssue unless they can afford fo take the sk of losing
their investment. Investors are advised to read the risk factors carefully before taking an investment decision in the [ssve. For talong an imvestment decision, investors must rely
on thedr own examénation of our Company and tha Issua, including the fsks invalvad. Tha Equeity Shares in the Issuer hava not been recommended or appeoved by the Secusitias
and Exchange Board of Indiz {"SEBI”), nor does SEBI guarantee the accuracy or adeguacy of the contenis of this Draft Red Herring Prospecius. Specific atiendion of the
irvestars is invited 1o "Risk Factars” on page 32,

Ay decision toinvest in the Equity Shares described in the DEHF may aonly be made after the Red Herring Prospectus ('RHP') has been filed with Rol and must be made solely
on the basis of such RHF as there may be matenial changes in RHP from the DRHP The Equity Shares, when offered through the RHE are proposed to be listed on the main
board of the Stock Exchanges

For defails of the main objects of our Company as containad in s Memorandum of Association, ses “History and Certain Corporate Matlers” on 216,

The liabdity of the mambers of sur Company |5 limited. For details of the share capdtal, capial struclure of our Cormpany, the namas of the signatorias to the Mamorandum of
Aszociation and the number of shares of gur Company subscribed by them of our Company, please see "Capital Structure” baginning on page 85.

BOOK RUNNING LEAD MANAGER REGISTRAR TO THE ISSUE

=

SFINANCIAL

T By S S e o

ilinmis
L #od a 5 T &

Interactive Financial Services Limited KFin Technologies Limited

(ffice No. 508, Fifth Hoor Priviera, Nehru Nagar Ahmedabad - 380 015, Gujarat, | Selensum, Tower-B, Plot Mo- 31 and 32, Financial District Manakramguda,
india Serilingarmpally, Hyderabad = 500032, Telangana, India

Tel: +91 079-4008 8019 / +91 SB030 55647 Telephone: +91 40 6716 2222 / 1800 309 4001

Email; mbdiEfingarvices.in Email: ahlipo@E@kfintech com

Investor Grievance Email: info@ifinsarvices.in Investor grievance email; einward nsd@kintech.com

Website: vy ilinseryvices.in Contact person: M Murali Brishna

Contact Person: Jaini Jain Website: www klintech.com

SEEBI Repistration Mo: INMOX0012856 SEBI Registration no.: INROGDD00E221

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHE

AMLOMN HEALTHCARE LIMITED
On behalf of the Board of Directors

8d-
Date: February 23, 2025 Amila Chhaganbhai Pragada
Place: Rajkot Company Secrelary and Compliance Oificer

ANLON HEALTHCARE LIMITED is proposing, subject fo applicable siatutory and reguiatory requirernents, receipt of requisite approvals, marked condifions and other considerations, to

wwe bspindia com, NSE al wealnseindia com respectively and is avallable on the website of the Company al wiww.anton.inand at the websie of BRLM Le. Interactive Financial Sarvices
Limited at www sfirservices.in. Bidders should note that investment i equéty shares invalves a hagh degres of risk and {or details relzting such risk. see the section titled 'Risk Factors” that

[ [
will be-includedin tha RHE Potantial Bidders shoukd nof rely on the DRHP fled with SEBHar making any investment decision
I The Equity Shares have not bsen and will not be regisiered under the 115, Securitias Actof 1833 ithe "U. 5. Securties Act”) orany siate secovities law in United States, and unless so
x registered &nd may net be allered of sald within the Wnited States, exeepl pursuant b an axamgataan frem, o inoa ransacian ned sebject b he rapisiration regquiremaems al the L. 5.

Securities Act and-applcable L5, state securitles Bws. Bocordingly, the Equity Shares are bedng offered and sobd outside the Uniled States in ‘offshone trangactions” in refiance of
Requiations and the applicable |aws of each junsdiction where such offers and sales are made. Therewill be ne public effening of the Equity Shares in the Linited Satas

® 0o o 00 o 00 @ i
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